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3) Post the case on 20ih September, 2017 with a direction to the

IRP to apprise the Tribunal, about steps being taken by him

from time to time, in instant CIRP, by way of liling an affidavit.

4) The IRP is also directed to set schedules of meeting (s) of

concerned pa(ies, verification etc, in such a way that ClRp

shall be completed well before the schedule of .lBO days

prescribed under the Code.
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